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ame involved ia the inter-state border
disputes at present;

(b) the mature of each dispute; and

{c) the step being taken by the
Central Government to solve these

The Minister of State in the Minis-
try of Home Affairs (Shrl Vidya
Charan Shukis): (a) Border disputes
are pending between the States of
Maharashtra and Mysore, Mysore and
Kerala and Assam and Nagaland,

(b) The first dispute relates to the
re-adjustment of the borders between
the two States by the transfer of cer-
tain Marathi speaking areas from
Mysore to Maharashtra and certain
Kannada speaking areas from Maha-
rshtra to Mysore. The second dispute
is op the point whether Kasargod
Taluk which wag included in Kerala
under the provisions of the States
Reorganisation Act, 1956, should ke
transferred to Mysore. The third
dispute between the States of Assam
and Nagaland is over the precise
boundary between the two States. The
Government of Nagaland have also
claimed some reserved forests in
Assam.

(c) The border disputeg; between
Maharashtra-Mysore and  Mysore-
Kerala have been referred to a Com-
mission set up by the Government of
India consisting of Shri Mehr Chand
Mahajan, retired Chief Justice of
India. The report of the Commission
is awajted. Position in regard to the

Upgrading of LAS. Officers in
‘West Bengal

1025, Shri Jyotirmey Bass:
Shrli Mobammagd Ismail:
Shri B. K, Modak:

Will the Minister of Home Affairs
be pleased to state:

(a) the number of ILA.S. Oficers in
the West Bengal Cadre upgraded to
the rarnk of Commissioners during the
Period between 1960 and 1966;

(b) the comparative position iIn
other States;

(c) the total financial benefit ac-
cl‘:;ﬂtomchoﬂloersof upgrading;
a

(d) whether Government propowe to
recommend their reversion to their
original position as an economy
meagure?

The Minister of State in the Minis.
try of Home Affalrs (S8hri Vidya
Charan Shukiz) (a) to (d). Informa-
tion is being collected and will be
laid on the Table of the House.

() if eo, the details thefedt; and
(¢) i not, when they are likely .to
be finalived?
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The Mindeter of Labour ang Rehabi-
Iation (Shrt Msthi): (a) to (c). The
particulars of employers’ and workers®
representatives have been called * for

fram their respecijve organisations.
The appointment of the Board will be

finalized after these are raceived.
Clash botween Seourity Forces &
Migos

1027, Shri Bharda Nand:
Shri 3. B. Singh:
Sari Bharat Singh Chanhan:
Snri Ranjit Singh:

Will the Minister of Home Affalrs
be pleased to state:

(&) whether it is a fact that a severe
clash between our Security Forces
and Mizos took place on the 9th April,
1967T;

(b) whether any arms and smmu-
nition has been captured; and

(c) if so, the murkings of which
countries were found tNereon?

The Mipister of State in the Minis-
try of Home Affalrs (Shri Vidya
Charan Shukla): (a) and (b), Yes,
Sir.

(c) The recovered arms/ammunition
had earlier been lost to the hostiles.

Gonetics aug Biomeiry Laboratory,
Bhubaneswar
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(b) it so, whether Government pro-
pose to give susistance to this labora.
tory; and '

(c) the nature of sssictance which
Government

are likely to extend?

The Minister of State in the Minis-
try of Education (Bhri Bhagwat Jha
Asad): (a) It is reported by the Gov-
ernment of Orissa that the Laboratory
is being closeg from the 31st July,
1967 on termination of period of con-

quently with sb.rl Jayakar, The clo-
sure is not due to financial difficulties,

(b) and (c). Do not arise.
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